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PRE-OFFERADVERTISEMENT CUM CORRIGENDUM TO THE PUBLIC ANNOUNCEMENT AND DETAILED PUBLIC
STATEMENT UNDER REGULATION 18(7) IN TERMS OF SEBI (SUBSTANTIAL ACQUISITION OF SHARES AND

TAKEOVERS) REGULATIONS, 2011
“This Pre-Offer

d Detaied

10.5 The Directors details of the Target Company have been updated at clause

by Rarever (Manager 613 0n page 18
to the Offer’), on befalf of Mr. Amarandhar Reddy Kotha (Acquirer 1) and liams Designation | DNFAN | Dateor
Mr. Mallour Rajesh Kumar (Acquirer 2) (hereinater collectively referred to as o, b
“Acquirers') pursuant to reguiation 18(7) of Securies and Exchange Board of ndia
o, SEBI 1. | venkata Mohan Prasad CEOand | 01236113 | 11.09.2003
(SAST) Regulations'], Open Offer to acquire 39,25,988 Equity Sh Gude Managing Director
(Offer Shares') offace value of 101- each at a prce of 4.80/- each payabl in cash, 2. |Lakshmi Sudha Madala_| Whole-Time drector] 01235522 | 24.02.1994
representng 26.0% ofthe fly ‘(‘f"" up equily share apitl and voling capial ofthe 3. |Bhamidipati Suryaprakesh|_Additonat Oirctor | 03030832 | 12.02.2026
4._|Rajesh Kumar Mallour_| Aditional Director | 08125774 | 12.022026
2011, as amended (*SEBI (SAST) Reguiations") (Open Offer”) “Offer’) from the pubic 5. |Vaishnavi Sharma +ees1702H| 12.02.2026
the P Company Secretary
Open Of 6in
6. |Sjana Sid Additional Director | 10221292 | 22.04.2026
daily) (AN Editions), Jansatta (Hindi daiy) (Al Editons), Mumbai Lakshadeep (Merati e SO e 2
Daiy) (Mumbai Edition) and Mana Telangana (Hyderabad Daiy). 7. |Kolachalama saikumar | Additonat Oirector | 11650879 | 22.04.2026
the 108 i Page date of
1. Offer Price: The Offer i being made ata Price of®4,801- pr Equity Share, payable the Letter of Offer.
in cash and there has been no revision inthe Offe Price 10.7 Following para has been modified at clause 7.2.2 0n page 24
For further detals reating o he Offer ric, please refer to paragraph 7 (Justifcation T) Regulai
of Offer Price) beginning on page no. 22pointno 7.1 of the LOF. e an Escrow Actoun nder the namo and i of Malu Rajsh Kumar
2 Committ Dolphin Open Offer Escrow Account with Axis Bank Linited and have deposited
C (I #47,2000000- ie. ;
on July 29, 2026, in Financial Express (Englsh dail) (Al Editions), Jansata (Hindi assuming full acceptance.
e Mana Further, anamountof 71,43,0
Telangana (Hyderabad Da). The IDC is o the opinion that the Offer Price to the Asofthis date, 71,90,
Target isin fine with Account, being more than 100% of the total consideration payable in the Offer,
SEBI(SAST) Regulions, 201, Publc Shrehodersmay terfore,ndependerty assuning full accsptance.
luate K
evaluate the fferand ke an informed decision. 10.8 Following clause has been re-drafted on page 53:
3. This Offer s nota competing offer i tems of Regulation 20 ofthe SEBI Takeover o
Reguiators.
~ inspection from 10.30 A.M. to 6,00 PM. on any Working Day, except Saturdays,
4 Theleterof Offer (LoF) led on Juy 22,2026,
ofth Target C‘m:piﬂy, nos & physical e Offer- Rareu 1,807, Iconic Shyamal, Shyamal
2026 toal Cross Road, 132ngi?aad Satelite, Manekbag, Ahmedabad, Gujarat - 380015
during the Fridey, Juy 31, 2026 to Thursday,
inits Regiser July
9 17,208 August 13, 2026 Furthe =
5 the F s 139 dated July 27, 2020, read with SEBI Circular SEBICIR/ICFD/DCR1/CIRIP/2020/
ava iiable on the websites of SEBI bi.govin), the Target Company 83 dated May 14, 2020, copies of the following documents will be available for
om), the Registrar to the Offer "
(www\megraledgg\stg{m the Manager to the Offer (wu.rareverin) and BSE P e d
an emailfrom their
[ ofinthe Target Company during thepast authoriyleter
threeyears. line [Documents or Inspection - DOLPHIN Open Offr,tothe Manager tothe Open
7. Instructions for Public Shareholders: of
A In case of Equity Shares are held in Physical Form: ot domments
The Publc Stareholers who ar g Pysica Equiy Shares and 60410455 ot 15 boan redrated n ocumens fornspection on pge 55
roker. The seler broker shoud
place bids on the Des\gnaled Stock Exchange platform with relevant details as Copy of Bank Statement from Axis Bank Limited confirming the cash deposit of
TRS generated 1,90,20,0001-in cash inthe Escrow Account which s morethan 100% of the fotel
e order submitted er,
oo, cortaa o, Dt ho umbe of EquiyShares elc.and such EQUlY 1040 point o 4 has been acded in Documents forlnspection on page 53
e complets setof documents as mentoned on page 30 of the Letter of Offeris ‘Copy of SEBI observation letter dated Wednesday, July 15, 2026.
submitted. Acceptance of the Physical Equity Shares for the Open Offershalbe 11, As of date, , o statutory approvals are required for the Offer.
subject to "e”"c‘q[‘y“:”;%"::;es‘s"a’ & Transfer Agent (RTA). On receiplof the 4 - 1.6 o0 ofer willbe implemented through Stock Exchange Mechanism made
. avawame by the Stock Exchanges in the form of a Separate Window (Acquisiion
ayines 8 P jow) as provided under the SEBI (SAST) Regulations, 2011, SEBcircler CIR/
B. Incase of Equity Shares are held in the Dematerialized Form: cFD/PoucchLuwmsdaneu Apil 13,2015 as amended via SEBI cww\arCFD/
haresinthe O o EBUHOICF August 13, 2021, and SEBIs Master
2931ofthe etterof offe. Circulr dated Fetuary 16, 2023, bearing eference number SEBIHO/CFDIPOD1 P/
¢ Procedurefor the Lettr of Offer CIRI2023/31 (‘Master Circular’, any other as may be amended from time to time,
B oL issued by SEBI. The detailed procedure for tendering of equity shares is set outin
s Paragraph 9, Procedure for ."onPage 27 of the Leterof
(www.dolphinmedicalservices.com), the Registrar to the Offer Ofe.
(s inteqratedregstryn), the Manager 1o the Offer and BSE 13 Revised Schedul of Acties
f Activty Revised Day
tating name, addre and Date™
enumberofEutShaes! P Dot 0P v, OP DIurbor, FINS | e iy, iy
May 15, 2026 | May 15, 2026
Further, ! Publcation of Detailed Public Statement Friday, Friday,
h ih the fol I
the appication can be made on plin paper along ith the ol wn[ng details: n nomspapers May 22, 2026 | May 22, 2028
& e Ol P shares e, address olonos., PUMber 1 Date for Filng of ca eer of Offer Monday, Monday,
vith SEB! June 01, 2026 | June 01, 2026
b. add
Last date for Public Announcement of a Nonday Monday,
DP name, DP D, no. and
offmarket" mode or counterfalof the deivery instruction in“off market'mode, duly | comeetng Offr’ June 15, 2026 | dune 15, 2026
ledged by the DP in Last date for receipt o comments flom SEBI on the
& 8TheDah LeteriO! e 01,2026, it eter of Ofer in the event SEBI has not Monday, | Wednesday,
Reguiton 1( ot (omSEBI | sovent clarifcaton or addtonal information flom | June 22, 2026 | Juy 15, 2026
ia efer dated July 15, 2026, have been duly incorporated inthe Letter of Offer, |12 Manager)
‘according to Reguiation 16(4) ofthe SEBI (SAST) Reguations, 2011 Identfied Date** Wednesday, Friday,
o penoffer June 24, 2026 |y 17,202
andlor OP DLOF. | Last date for dispatch ofthe leter of Offer to the Thursday , Friday,
0. Th ) Public Shareholders July 02,2026 | July 24,2026
aferthe date ofthe DPS and DLOF) have been incorporated i the LOF. The Pubic | Last dae of publication by which a comitee of
harehold ted g DPSandthe |independent directors of the Target Company is Tuesday, | Wednesday,
DLOF in relation o he open ofer. required 1o give s recommendation to the Public | July 07, 2026 | July 29, 2026
101 SCHEDULE OF KEY THEOFFER'on | Shereholder of the Target Company for tis Ofer
page no. 2of the LOF: Last date for upward revision of the Offer Price Wednesday, | Thursday,
andlor the Offer Size July 08,2026 | July 30,2026
on page No. 20fthe LOF and suitable change peraining tothe dates of the actviies | Advertisement of schedue of actities for Open
have been carred outat the approprate places i the LOF. Offer,the satus of tattory and ofher approvals in | Wednesday, | Thursday,
10.2 The page numbers of the table of contents have been suitably updated wherever | newspapers and sending to SEBI, Stock Exchanges | July 08, 2026 | July 30,2026
requiredin the LOF. and Target Company at s registered offce
10.3 The following para has been inserted at clause 3.3.4 on page 14: Date of Commencement of Tendering Period Thursday , Friday,
In accordance with the proposed Open Offe and the A LOfr opering Date) Ay 09,2026 |y 91,202 |
(“SPA”), the aggregate shareholding of the Acquirers shail not exceed 75% of the Date of Closure of Tendering Period Wednesday, Thursday,
. the (Ofer Closing Date’) July 22, 2026 | August 13,2026
IPS’)requirements | Last date of communicating of ejection/acceptance | Wednesday, Friday,
under Rule 194 of the Securities Cun(raczs (Rﬂglﬂﬁmﬂ) Rules, 1957 (‘SCRR, 1957') and payment of consideration for accepted August 05, 2026 August 28,2026
and Regulation (Listing tenders/return of unaccepled shares
Rogultons, 2015 Last date for publcation of post Offer pubi Wednesd Fid
ofOfer Shares underthe Open Ofer)andthe underling SPA. Under Reguiaton 38 | 5% o W REEI o P T BLEE o BN | P
ofthe SEBI(LODR) Reguiatons, 2015 read wit Rule 19A ofthe SCRR, 1957, the | SuCteehert 1 1 newsoepers nwnich s [August 12 S
Target Company is required to maintain atleast 25% (Twenty-Five Percent) public 'as been publit
Last dae for fing the past Ofe repart with SEBI Wednesday, Friday,
a t August 12, 2026 September 04,
Groupof the Targe 2026
W, Which  <There has been no competing offer.
ey hev anadvrss afecontheprice o he Equly Shares o the Targel Company N Tt
104 15 s clarfed
Mr. Amarandhar Reddy Kotha (Acquirer 1) (DIN: 07425226) trat all ho sharohokdrs hokdig Equty Shers f tho Torget Company (egistored or
Sr.[ Name of the company | Designation Datoof | Listed fetg
No esiN
1. | Datacipher Education | Promoter & Diector 1770272022 | Mo por
Services Private Linited mayhave b h
2. | Aitree Ventures Prvate | Promoter & Direcor | 04042022 | Mo theircorresponding dates subjectto complianc with the SEBI(SAST) Regulations,
Linied The Acquirers accepts full responsibility for the information contained in this
3. | Global Tech Skills Promoter & Director | 06/122025 | No i i in SEBI
Private Limited
4. | Datacipher Limited. Promoter & atwww.sebi.govin.

Managing Director | 240212025 | Yes

5. | Ark Energy Private Limited | Promoter & Director | 08/07/2025 | No

Mr. Mallour Rajesh Kumar (Acquirer 2) (DIN: 08125774)

Issued by the Manager to the Offer on behalf of the Acquirer

Rar/iver

FINANCIAL ADVISORS
RAREVER FINANCIAL ADVISORS PRIVATE LIMITED

Registered and Corporate Office: 807, Iconic Shyamal, Shyamal Cross Road,
132 Ring Road, Salelite, Manekbag, Anmedabad, Gujaral, 380015

Contact Person: M. Jiten Patel M. Prasann Bhatt

: 1G@rareverin
Fov and on behalf of the Acquirers

sdl-
Mr. Mallour Rajesh Kumar
(Acquirer 2)

Sr.[Wame of the company | Designation | Dateof | Listed
No
1. | Global Tech Skits private | Dirctor 05122025 | o
y CIN: U70200GJ2023PTC 144374
imited
2. | Aitree Ventues Private Director onoaz025 | Mo Tel No: 491 6908123745
Limited Email
3. | Datacipher Limited CFO & Whole time | 2410272025 | Yes Investor Grievance
Director
4. [1C.S.A (inda) Limited | Additonal Diector | 0a/05/2025 | _ves o Amarandhar Rodey Kotha
5| Ark Energy Private Limitod | Dirctor 08072025 | Mo (Acquirer 1)
6 | 6P and NR Venturs LLP Partner nomzts | o

Date: Wednesday, July 29, 2026
Place: Hyderabad




